
•!!STENED 

C(NTfiAL ADMINISTRATIVE INIBUNAL 
8AN0AL0IE BENCH 

C.mm.rcisl Cmplex (BOA) 
!ndiransgar 
Ban.1.r. - 560 038 

(Doted 921 SEP1988 

APPLICATION  NOS,. 1076 to iogo/ee(r.) 

nts 

Shri. M. Puttaish & 14 Or. 	v/s 	Th. 8.nisr Dy 06, 651, Ssnal.r. & anethsr 

To 

1. Shri N. Puttelah 	 7. Shrik. Siddsi.h 
S/s Shri Nuisi.a.sppa 	 C/S N*siiyappa Cmpoudd  
D.dds Anjani 	 PLpS Lin. N.sd 
'utt.n.a1u 	 Sarskkl Gate 
J.P. Hager 
Bangeist. - 560 078 	 Bangal.r. - 560 078 

2. Shri Shadakahereish 	 B. Shri B. krLehnappa 
S/s Shri N.G. Siddaracaish 	 C/s Shri Nuniks.psiah 
N.A. Polys 	 Nsrsnahilii 
.o. 	attistt. 	 3. P. Hager 

Chikkanayskanshslli Ts1tc. 	 BangeiSt. - 560 078 
Tumkz, District  

• 	 9. Shri ftmiswomy  
3. Shri N.H. Late Gswda 	 47/1, Marsnshalli 

S/s Shri Hinge. G•wda 	 36th Mabi, 3eP• Wager 
Mangelapurs 	 BSngSIste - 560 078 
Via Gandasi 
P.O. Bagiv.i.e 	 10. Shri H. Nanumaish 
Auejk.r. TS1U (Hassan District) 	 N.. 2329  7th Cr... 

Narenaheili 
4, Shri N.E. Narsanapps 	 Tank Bind Rs, 3ayanagar 

s/a Shri Ear. .C.da 	 Bangaisre - 560 041 
Nevathhaili 	. 
Nadanahelli P.O. 	 11, Shri Sennappa 
Aissiker. Ta1d (Isessari District) 	 C/a AMSE Wlsig 

Gsal.glcai Survey of India 
Shri Mudalegiri 	.. 

. 	 No. 2, Chutch Street 
No. 133, 9th 	 Sangelers - 560 001 
3rd Main R.sd 
Cha.srsj pat 	 12. Shri Chsnnaksshava 
Ba! slate 560 018 	 s/a ShriChannaish 

lg. & Past kjgur 
Shri G.visWppa 	 Tiptur Teluk 
s/s Shri Pakir*ppa 	. 	 Tuakut District 
Puttenahalli Palya 
*nnaysppa Building 
3.P, Hager, Ban*lor. - 560 O 
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17. 	The Snla! DSputy Director General 13. 	Shri 
No. 

A. George 
59 	'.8' Street (MiSC bling) 

38yiirejn*9Ct Geological SirvSy 
dwraft 

of India 
Street 

Uleor 
Saa1er 

Pest 
-. 560 006 

N,, 29  
$snplezs 60 001 

U. 	Shri A. Suryaraj 1$6. The Otrecter General 

Ne. 39 Nusicipal LIS GeàiiC$1 Szzv.y at India 

Queens Need 3awsb.rlal Nhru Need 

- 560 001 Calcutta 

Shri Nunivenkatbe5*Y 19, 	Shrt N. Vaeuleva Nsa 
ISo 

C/. MiSC Wing Central Govt. Stng ceunesi 

GeelsqLéal Survey of India *Uh Court Suilding 
560 001 No. 2, Church Street Bangelere 

inne1ers - 560 001 

16, 	 SriJiveean 
KAdecstS 

s (Above HetSiSdeqath) 
IistNsin, Gsr4hinagaE 

I  lsre-S60009 

Subject : 

Please find enclosed herewith the oØy if UNOCN passed by 

the eboii said appliC$tin5 an 13-3-91. 

this Tribunal in 

(ncl:Ae above 
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL 
BANGALORE -BENCH, BANCALORE 

DATED THIS THE THIRTEENTH DAY OF SEPTEMBER1988 

'Present 8 Hon'ble justice Shri K.S. Puttaswamy 	... Vice-Chairman 

Hon'ble Shri L.H.A. Rago 

APPLICATIONS NO. 1076 TO 1090/88(r) 

M. Puttaiah, 
Dodda Anjani, 
Puttena Ha11iJ.P. Nagar, 
Bangalora - 560 078, 

Shadakshariah, 
MA Palya P.C. Mattioatta, 
Chikkanayakanahl1i Tq, 
Tumkur District. 

M.N. Care Gowda, 
Ilanga1apura, Via Gandasi, 
P.O. Bagivalu, 
Arsikere Tq. Hassan Ot. 

P1 .E .Narayanappa, 
Plauathhalli, Nadanhalli Post, 
Arsikete Tq. Hassan. 

Mudalagiri, 
133 9  9th Cross, 3rd Main Road, 
Chamarajapet, Bangalore-18. 

Gouindappa, 
Puttanahalli Palya, 
Annayappa Building, 
J.P.Nagar, Bangalore-78. 

K. Slddaiah, 
C/o Nuniyappa Compound, 
Pipe'Line Road, 
Sarakki Gate, J.P.Nagar, 
Bangalore. 

B. Krishnappa, 
C/a Munikempaiah, 
fiareriahalli, 
J.P. 'Nagar, Bangalore-78. 

Muniswamy, 
47/1, flarenahalli, 
3th Plain, J.P.Nagar, 
Bangalore-78. 

I

I 	 - 

Henumaiah, 
'232, 7th Cross, 
Plarenahalli, Tank Burid Road, 
Jayangar, Bangalore-560 041. 

Sannappa, 
C/c AP1SE Wing, G.S.I., 
2, Chruch Street, 
Bangalore-1. 

000 	Member (A ) 

Applicants 
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Channakeshava, 
Village and P.O. 
Bajgur, Tiptur Tq., 
Tumkur Distt. 

A. George, 
No•5,B Street, 
Jayarajnagar, Ulsoor Post, 
Bang8lore-580 008. 

A. Suvaraj, 
No.3, Municipal Lane, 
Queens Road, 
Bangalore - 560 001. 

Ilunivenkataswamy, 
C/o A.11.S.E. G.S.I., 
No.2, Church Street, 
Bangalore-560 001. 00 	 Applicants 

(Shri S.K. Srinivasan • Advocate) 

V. 

Senior Deputy Director General 
(IUISE Wing), 
Geological Survey of India, 
No.2, Church Street, 
Bangalore-569 001, 

The Director General, 
Geological Survey of.India, 
Calcutta. Respondents 

(Shri . Vasudeva Rao . Standing ouns1) 

2 

These applications came up for bearing berore this 

Tribunal today. Ho'b1e Vice—Chairman made th f'ollowing— 

ORDER 

The facts of these cases and the questic of law that 

arises for determination in these cases are s milar to those 

in A Nos. 470 to 472 and connected cases RAMU AND OTHERS 

V. THE SENIOR DIRECTOR GENERAL, 651, decided on 16.9.1987. 

For the very reasons stated in Ramu's case wemake the 

following orders and directions; 



We direct the Respondent 1 to consider the add 

decide the cases of the applicants for regula-

risation to one or the other post with all such 

expedition as is possible and in any event, on 

or be1re 31.12.1988. But till then, the respon-

dent 1 is directed not to call for fresh appli-

cations for selection and make appointments of 

outsiders in the cadres in which the applicants 

are working at present. 

2 	Applications are disposed of in the above terms. 

But in the, circumstances of the cases, we direct the 

prties to bear their own costs. 

Sal- 541- 
VICE CHAIRMAN "\I 	MEMBER (A) 

bsv 	 TRUE COPY 

EPIUTY 
CENTBAL ADMINISTRATIVE TRIaUNAL 

BANGALORE 
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